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~) the balance of water available 
for future development; and 

(C) whether such studies are pro-
posed to be undertaken in the drou-
ght-affected areas of the State like 
Banpur. Khandpada, Daspalla and 
Ranpur in the district of Puri? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIG~TION AND 
POWER (SHRI SIDDHESHWAR 
PRASAD): (a) No, Sir. 

(b) Does not arise. 

(C) No such request has been re-
ceived from the State Government. 

Balimela Electricity Scheme ID 
Orissa 

1400. SHRI CHINTAMANI PAN!-
GRAHl: Will the Minister for IRRI-
GATION AND POWER be pleased to 
state: 

(a) whether the Central Investiga-
tion Committee has recommended for 
an additional help of Rs. 5 crores to 
the Orissa Government fOr complet-
ing Balimela Electricity Scheme In 
Orissa; 

(h) if so, what is the decision of 
· Government in this matter; 

(c) the total amount whiCh the 
Central Goverrunent has advanC'Cd to 

· Orissa Gov.ernment so far for this pro-
· ject; and 

(d) whether the revised estimate 
of expenditure is being shared equally 
by the Orissa and Andhra Govern-
ments? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
'POWER (SHRI SIDDHESHW AR 
PRASAD): (a) and (b). A team 
of oftlcers of the Government of India 
who visil1ed Orissa felt that an addi-

· tional outlay of Rs. 5 crores might 

be required for the Balimela Project 
in 1968-69 to enable the commisston-
ing of the 1lrst unit in 19'1'2. The 'Work 
on the project is prOlI'essing on that 
basis. 

(c) Earmarked Central assistance 
has been provided from 1967-68. The 
amount sanctioned In this year to the 
Government of Orissa was Rs. 3 
crores. 

(d) The cost of the Balimela Dam 
only is being shared equally by the 
Governments of Orissa and Andhra 
Pradesh, the share of Andhra Pra-
desh being limited to Rs. 12 crores. 
The revised estimate of the cost of 
the dam has not yet been receiV'ed 
by Central Water and Power Com-
mission from the OriSSa authorities. 

Rural Housing Schemes in Orissa 

1402. SHRI CHINTAMANI PANI-
GRAHl: Will the Minister of 
WORKS, HOUSING AND SUPPLY 
be pleased to state: 

(a) whether any officer of the Plan-
ning Commission went to Ori8ea 
recently and studied the progress and 
achievements of the rural housing 
schemes in Orissa; 

(b) if so, the findings thereof; 

(c) the amount which has been 
allotted so far to Orissa for rural 
housing scheme and the result-, 
achieved so far; and 

(d) the amount aHotted for 1968-69~ 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING, 
AND SUPPLY (SHRI IQBAL 
SNGH): (a) Yes; a Study Team of 
officers including one from the Plan-
ning Commission was set up by the 
Working GrOUD on Housing for 
the Fourth Five Year Plan to make 
a quick field level sample survey ot 
the working of rural housing pro-
grammes. The Team visited Orissa 
in June, 1968. 

(b) The Study Team observed that 
the vmare Housing Projects Scheme 
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had not macLe any sigIlibnt pro-
gress in the State primarily due to 
the fact that the State Government 
have not 'been allocatmg adequate 
funds for this Scheme in their annual 
plans and budgets. Another impor-
tant reason for the slow progress is 
the absence· of adequate machinery 
fOr proPer coordination of aSSistance 
available for rural housing from yarl-
oUs Oentral Ministries. 

(c) Central financal assistance de-
pends upon the provision made by the 
State Government in their annual 
plan and budget and also on the ex-
penditure incurred by them. Since 
the introduction of the Scheme in 
OrisS'd in 1959. Central assistance ag-
gregating to Rs. 62.32 lakhs was re-
leased to them upto the end of March, 
1968, under the Village Housing Pro-
jects Scheme. According to the re-
port of the Study Team, so far cons-
truction of 1,526 houses has been 
sanctioned of which 1,391 houses have 
been completed. 

(d) According to the information 
available, against the Plan ceiling of 
Rs. 11 l'akhs under 'Housing' for 1968-
69. Orissa Government propose to uti-
lize about Rs. 2 lakhs for the Village 
Housing Projects Scheme. 
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